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international ramibications. Two insurgent groups, NLFT and ATTF, who are
active in the State, have c¢lose links with the other North-Eastern outfits.
Their main demand is secession from India. While, on the one hand, the
extremist oulfits are stepping up their activities, on the other, the non-tribal
miscreants are getting more active. As a result, there is a sharp reaction 1o
any attack from either side, leading to serious ethnic tension. The extremist
outfits have been declared unlawful associations in 1997 by the Government
of India.

Altogether, 27 police stations have been declared ‘disturbed’, under
the Armed Forces Act, in 1997, Three battafions of Army were deployed in
the State for carrying out counter-insurgency operations in 1997-98 But,
the battalions were withdrawn unilaterally, causing a wide gap in ihe
counter-insurgency operation while the Army unils continue to be deployed
in other insurgency-affected States in the North-East. Tripura has a long and
porous international border with Bangladesh, The insurgents have
established camps in Bangladesh and are operating from these camps. They
are receiving assistance, including sophisticated arms, from the IS! and
other foreign agencies. So, | strongly demand that at least three battalions
of Army must be deployed immediately for effective counter-insurgency
operations.

MESSAGE FROM THE LOK SABHA
The Companies (Amendment) Bill, 2000

SECRETARY-GENERAL: Sir, 1| have to report to the House the
following message received from the Lok Sabha, signed by the Secretary-
General of the Lok Sabha:-

*In accordance with the provisions of rule 96 of the Rules of

Procedure and Conduct of Business in Lok Sabha, | am directad to

enciose the Companies {Amendmant) Bill, 2000, as passed by Lok

Sabbha at its sitling held on the 27" November, 2000.*

Sir, | lay a copy of the Bill on the Table.

SHORT DURATION DISCUSSION
The plight of farmers in the country - Contd,
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI

O RAJAGOPAL)): Sir, the Minister is in a meeting. The MOS is here and he
would take the notes: so we can start the discussion.
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SHRI &. RAMACHANDRAN PILLAI {Kerala), Sir, the Minister is not
here. Yesterday, | was trying to explain the features of the growing crisis in
agriculture, the increasing number of suicides, ...{Interruptions)...
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SHRI PRANAB MUKHERJEE (West Bengal): if it is a Parliamentary
Committee, the appropriate forum is either House of Pariameml. The
Minister should have announced it here. S0, Mr. Minister, please ascertain
the facts and let us know.

sft arasfl Rt - W, § s@ar ) o 2w € O B o T
2

SHRI . RAJAGOPAL: Sir, | will find out and let you know. | will
find out the position and lel you know. .. {interruptions)... Sir, the Cabinet
Minister will be coming here now. ...{Interruptions;...

DR. BIPLAB DASGUPTA (West Bengal): You are not taking the
House seriously. You knew that this discussion would start soon after the
Speacial Manticns, S1#, there is no responsible Minister from the
Government. They are not taking the House seriously .. finterruptions)...

SHRI ©O. RAJAGOPAL: The Minister of State is here.
...{Interruptions)...
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AN HON. MINISTER: The Cabinet Minister is aiso here.
-{Interruptions}...

DR. BIPLAB DASGUPTA: He is not the kinister of Agriculture.
L(Interruptions)... He is interested to know about the match-fixing.
finterruptions). . You should do Partiament ‘fixing'. ... (Interruptions). .

SHRI O. RAJAGOPAL: Perhaps the hon. Member is not aware of
the latest developments . {Interruptions).

SHRI SANTOSH BAGHODIA (Rajasthan):  Sir, when | checked with
the Minister he said that this time is all right for him. . {interruptiaons). .,
Only after that, this time was aflotted. . finterruptions)... S, this s for
your kind information . {interruptions)... .

SHRI S. RAMACHANDRAN PILLAY. S, | was Irying 10 explain the
features of the growing crisis in agriculture, the ncreasing number of
suicides and alsc the falling of the real wages and the workdays of 1he
agricultural workers, | do not deny the fact that in many items we have
increased our productivity and production during the last 50 years of our
independence.  We have made huge investments in irrigation, in expanding
power facilities, in science and technoicgy and also v expandging the
infrastructural facifities. | also admit that there have been ahempis 10
impose restrictions on import of agncultural tems. | also admit that we
have been abie o make a fowr-fold increase in our food production and
substantial production in varicus sectors. But if you look at the prosperity,
it has not reached the poorer sections who are the overwhelming majority of
the peasants and agricultural workers it this counlry,

[The Vice-Chairman (Shri Santosh Bagrodia) in the Chair}

Sir, we have made progress but tha! has not been  equitably distributed
among the poorer sectons of the overwhelming majority. Actually the
strategy of develepment was based not on the imterests of the overwhelming
majority but on the miterest of a narrow richer section.  The reflection of this
wrong approach can be seen in the present foodgrain crisis.  Sir, the per
capita availability of foodgrains has naot increased.  Actuaily, if you look at
the figures, you will see that there is a decline in the per capita availability
of foodgrains in recem times.  The rate of growth of toodgrains has come
down as compared to the rate of growth of pgputation. Despite all this,
we are having a massive food stock of more than 41 million tonnes of
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foodgrain in the godowns, Why is this happeninrg? On the one hand, the
foodgrain production is not picking up and or the other hand, we are
having a massive stock’ of foodgrains. Why s this happening? I is
because you have increased the issue price and the purchasing capacity of
the poorer sections has come down. It is because of this we are having
this huge stock of foodgreins. S0 your strategy is not based on the
interests of the poorer sections. Your strategy of development is based on
the imterest of a narrow richer section.  Sir, they are nol correcting this
misiake. Sir, it you look at the present policies of the Government, you
can see g shilt in the wrong direction. if the present policies are continued,
this will create a very, very difficull situation for the poorer sections of this
country. Sir, the international institutions such as the World Bank, the IMF
and the World Trade Organisation are exerting pressure on us. The
present Government is succumbing to that pressure. A nparrow richer
seclion is persuading the Government to protect their interests, The
Government is ais0o heeding to their advice.

So, we can see the combined eftact in the present policies of the
Government. The Government has reduced public investment in irrigation.
The Governmeni has reduced publc investment in expanding power
facilities. The Government has reduced public investment in science and
techrnology. And the Government is iaking steps to hand-over these sectors
to private and multinational companies. By doing so, certainly, the input
price will go up. Not only this, the Government has also cut down
subsidies to poorer sections. The Government, under pressure from
interrational institutions, have now, recently, removed restrictions on imports
and Uy ftime belf). ..Sir, 1 have just started.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRQDIA) . You have
four ipinutes but you have already taken six minutes,

SHRI S. RAMACHANDRAN PILLAI - Sir, this is an important
subject.

THE VICE CHAIRMAN (SHRI SANTOSH BAGRODIA) ; | agree. But
there cre other speakers.

SHR! §. RAMACHANDRAN PiLLAI ; Sir, try to give me some more
time. S0, because of the removal of Quantitalive Restrictions. the prices of
most of the agricultural crops have fallen down. The price of coconut has
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fallen down. The price of rubber has fallen down. And the prices of most
of the crops have fallen down. Eariier, the price-fall was confined only 1o
non-foodgrain crops. But, now, the price-fall has also been expanded 1o
foodgrains. The price of wheat has fallen. The price of paddy has fallen.
So, this is creating a very, very difficult situation for the peasanis, for the
agricuitural workers and aiso for the economy of many of the States. The
Government is not addressing these problems, The Government took
certain steps but those sleps are not in the larger interest of the country.
They are meant to tackle their internal contradictions. They are meant o
keep themseives in power. | do accept that there is every justification for
giving financial help to Punjab, Haryana and aiso Uttar Pradesh. But the
Government is not extending thig facility 1o Rajasthan. The Government is
not extending this facility to West Bengal. The Government is not extending
this facility to Assam., Why? They are giving this faciiity of purchasing
paddy only to their NDA partners. That is the reason why | say that the
attitude of the Government is not taking intc consideration the larger interest
of the country. They are doing this only to tackle their internal contlicts and
contradictions. If you look at it, they have increased tariff for areca-nut but
they have not increased, sufficiently, tariff on palm oil and other materiats.
They have not taken any steps to protect the interests of the coconut
growers. They have not taken any steps to protect the interest of tea,
coffee, rubber, tobacco and other growers in this country.

THE VICE-CHAIRMAN ({SHRI SANTOSH BAGRODIA): You have
taken double the time that has been allocated to you.

SHRI 5. RAMACHANDRAN PILLAL:  Sir, | am concluding.

R v ueh (wey gdw): SuvHTEy WElRT, A% ago iR Ao @ gafag
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SHRI 8. RAMACHANDRAN PILLAI: So, the attitude of this
Governmert is not taking into consideration the larger interest of the
country. They should address the larger interest of the country. They
should address the needs of all States and ail sections of the peasaniry
which they are not doing. They have, just now, increased tariff on palm oil.
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They have increased tariff, 10 a substantial level, only with reqard to refined
oil and not with regard to crude oil. So, this is not meant to protect the
interests of the peasants. The present increas« is meant 10 protect the
interests of certain industries. They should have proper attitude 1o profect
the interests of the peasants. Certain immediate short-term and long-term
measures are necessary to protect the interests of the peasanis and
agricultural workers,

The present price mechanism is net deing justice to the needs of
the peasants and agricultural workers. it has to be restructured and
immediate and appropriate action is required with regard to thal. Secondty,
even as per the WTQO agreement, the present Government can take certain
steps to protect the inlerests of the peasants and agricullural workers,
What the Government can do 1s: it can increase the tariff protection; it can
impose anti-dumping duties; it can also taks countervailing measures. If the
other countries are giving more subsidies, our Government can also, for a
short period, impose even temporary gquantitative restrictions. Besides this,
there are many other sigps thal the Government can tlake to protect the
interests of the farmers. Bul the Governrment is nat taking those steps.
The Government shoutd take such sort of measures 10 protect the interests
of the farmers.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) :  Mr. Pillai,
please conciude.

SHRI 5. RAMACHANDRAN PILLAI : | am concluding, Sir,
.{(Intarruptions). .

DR, BIRPLAB DASGUPTA : Mr. Vice-Chairman, Sir, four hours nave
becn aliotted for this discussion.  Ht meang, our party will have 15-1/2
mimites, You must have noticed that he has not spoken even for fifleen
minules.. . finterruplions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA} @ This is a
Short Duration Discussion. As per the practice, lwo-and-a-half hours are
allotted for this. This is the standard practice. Nowhere it was decided
that four hours would be alotted for this discussion. Based on that, you
have....fnlerruptioris)...
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SHRI JIBON RGCY (West Bengal} . Even f two-and-a-half hours are
allottad, he should havi: got ten minutes.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) : He has got
exactly ten minutes.  Yesterday, he spoke for six minutes. Four minutes
were left. Today, he has already taken tweive minutes. What more do you
want? Even if four hours are allotted, he cannot get beyond that.
. fInterruptions)... You have 1o matntain some discipline. . /Interruptions)... |
have given him more time.

SHR! 5. RAMACHANDRAN PILLAI - | arn concluding, Sir.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) : Despite that,
you are not happy. .. finferruptions)...

SHRI S. RAMACHANDRAN PILLAI : 1 am concluding, Sir The
Government 18 required to take long-term measures. A new world situation
nas emerged. A new world market with regard to agricuitural products has
emerged  We have to compete with the heavilly subsidised products of the
developed countries. Unless we increase our productivity to the world level,
it would not be possible for us to protect the interests of the peasants and
agricultural workers of this country. Therefore, my question is this. Whether
the present set of policies --iess public intestment in trrigation; less public
invesiment in power, less public investment in science and technology; less
pupiic investment in expanding the infrastructure facilities-- can help us. |
sav, they would nol belp us.  The Government must change its policies
and should make more public investment in irrigation, in power, In science
and techpology and in expanding the infrastructure facilities. | would like to
know whether the Government would muster sufficient strength to take
long-term, appropriate and immedi=zte action to protect the interests of the
agricuiturai workers of this country 'risnag the question that | would like the
hon. Minister to reply. Thank you, S

DR. ALLADI P. RAJKUMAR (Andhra Pradesh) : Mr. Vice-Chairman,
Sir, an important subject, that 1s, regarding farmers, is being discussed in
this august House. Atieast, the Minister of Agriculture should be present in
the House to listen to the Members,

SHREI SANGH PRIYA GAUTAM (Uttaranchal) : The Minister of State
15 already sithing here.

213



RAJYA SABHA (28 Novernber, 2000]

DR. ALLADI P. RAJKUMAR: In the Business Advisory Committee,
the hon. Minister had said that he would be present in the House.

THE VICE-CHAIRMAN (GHR! SANTOSH BAGRODIA)  When the
Minister of State is sitting here, we cannol insist that the Cabinet Minister
should be present here. That is not the convention. Okay; Shri Suresh
Pachouriji. ...{Interruptions). ..

DR. BIPLAB DASGUPTA : Yesterday, at the end of the session,
you had announced that the discussion would start at 12 o'clock. This
must have been coarcucated 1o the hon. Minister that the discussion
woulg start at 1. & cince. Now, it is 12.55. | would like to know why he is
not taking it seriously.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) : That is why
the Minister of State has come. That should be alright. More than one
Minister is there. You see, lwo Houses are running at the same time. He
might have some business in the other House,

DR. ALLADI P. RAJKUMAR : | am sorry, Sir. | did not Know that
the Minister of State was sitting here.
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SHRI PRANAB MUKHERL D v aiif take tow hours, Mr. Kaushik.
Please sit down. We will take four hours... griterruptions)..

DR. BIPLAB DASGUPTA : But, four hours would be allotted for all
the parties. In the case of our party.. ... (Irterruptions). ..

SHRI PRANAB MUKHERJEE : You have already got twenty
minutes.

sft v waw e 59 oo & v O 42 w1 owmm o wEd)
..(ZTFIITH)....

SHRI PRANAB MUKHERJEE: 1 think, we will take four hours.
{Interruptions)... We will take four hours. ...flnterruptions)...
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DR. BIPLAB CASGUPTA: We will take four hours as a8 whole, but
we do not know how much time is aliccated to sach party.

SHRE PRANADS MUKHERJEE: You have already got 20 minutes.

THE VICE-CHAIRMAN(SHRI SANTOSH BAGRODIA): Even if it is
four hours, you will not get more than you have already got. You should be
more than happy ...(Interruptions)...

SHRI PRANAB MUKHERJEE: 1t is not that you can eatl the cake,
and al the same time, have it too. Two-and-a-half hours is the practice,
and we are extending it to four hours. That is all. .....{nterruptions)... ...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIAY.  Despite that,
your time is over. ...finterruptions)... .

DR. BIPLAB DASGUPTA:. We should precisety know the time
allgcated. That is the problem. {f it is discussed for two-and-a-half hours
or for four hours, we should know how much time is allocated to each
Speaker.

THE VICE-CHAIRMAN (SHR! SANTOSH BAGRODIA) | will check
if the Jdecision was for four hours, because, in the record, | think, the
discission 18 for two-and-a-half-hours.
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGROOIA) Now, it 18 1
o'clock. We will continue the discussion after lunch. The House is
adjourned for lunch tifl 2.00 p.m.

The House then adjourned for lunch at one of the clock.

The House reassembiled after lunch at six mintues past two of the clock,
THE DEPUTY CHAIRMAN in the Chair.
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Shall 1 speak in English or are you able to follow me? The House
decided that we should have four hours insltead of two-and-hall hours
because of the importance of the subject. We will now distribute time
according fo that.
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SHRI u. CHITHARANJAN (Kerala): Madam Deputy Chairperson, the
peasants and agricultural workers in our country are experiencing extreme
difficuities and hardships. Never before in the history of Independent India,
peasants and agricultural labourers faced sco serious a threal to their
livelihood as it is now. Certain policies pursued by the Government in the
name of reform programmes have aggravated the crisis.  |f this crisis
prolongs, it may develop into a severe crisis enguffing all the sectors of
economy. So, it i1s necessary 10 lake practical measures to solve this crisis.

Peasants and agricultural workers are very restive and have begun
to resort to various forms of struggle. Tens of thousands of peasants and
agricullural workers belonging to different political shades and different
States will come over to the capital city of Dethi on 30™ of this month to
demonstrate before Parliament t0 press their demands.

Lifting Quantitative Restrictions (&Hs) on imports is one such step
which had worked havoc. It is said t0 have been done to comply with the
WTQO agreement. Bul, in fact, the guantitative restrictions have been
withdrawn before the time-hmil stipulated in the WTO agreement.

The European Union, and several countries like Britain, Japan,
Canada and Australia had agreed that the quantitative restrictions may be
withdrawn only by March 31%, 2003, But, the USA alone pressurised India
to do it eariier, and the Government of India succumbed to this pressure
and agreed 1o lift quantitative restrictions on 715 items on March 31*, 2000;
and the balance on 31% March, 2001, Maybe, it was done to win the
favour of the USA. But this 18 done at the expense of the peasants,
agricultural labourers and the nalional interests. The prices of most of the
agricultural crops have fallen heavily. | may stale a few cases. Prices of
coconut fell from Bs. 7 to 8 to Rs. 2 per nut; pnce of rubher fell from Rs. 60-65 per kg
to Rs. 25-30; price of coffee from Rs. 58 to Rs. 30; and price of tea
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from Rs. 15 to RAs. 3. Due to heavy faii in prices, the peasants have
ncurred heavy losses. Their indebtedness has increased. Marginal and
poor peasants are those who suffered the most. In facl, the peasants are
in great distress and the desperation is leading them 1o take sxtreme sieps
ike suicides. In the case ol agricultural labourers, their working days in a
year have further dectined. Their real wages have also gone down. The
refusal of the Governmenl o pass a comprehensive legislation tor the
benefit of the agricultural workers has made their situation worse. Now, |
would like to appeal to the Government, through you, Madam Chairperson,
to take urgent steps to introduce and pass such a Biil.

The steps taken by the Government 1o ensure a minimum support
price (MSP) have failed miserably. In several cases, the peasanis had to
sell ther products at prices less than the MSP deciared. This system will
have to be reviewed and improved upon 10 ensure the peasants the MSP,
Another slep taken by the Government is 1o cut down subsidies. The
Government has increased the price of fertilizers, pesticides, charges on
electricity, irrigation water, etc. The price of diese! has been increased by 60
per cent. This has added to the worries of the peasants. This is also
being done in the name of complying with the terms of the WTO
Agreement. Bul, strangely enocugh, the highly developed countries like the
USA, EU and Japan are giving high subsidies to their farmers. They are also
given higher export subsidies. The subsidies that are paid {o the farmers
in India are very much less. Yet, the developed countries are compelling
India 10 cut subsidies, and, strangely enough, the Government of india is
vielding to their pressure and has declared that subsidies would be fuily
abolished shortly.

The devastating floods and drought which affected various States
and vast areas have confounded the situation. The Government has failed to
take effective reliel measures. In the czse of West Bengal, it pursued a
policy of discrimination. Increasing the prices of foodgrains distributed
through the Public Distribution System had led to a virtual dismantiing of the
Public Distribution System. This has led 1o a8 sericus situation on  the
foodgrains fronl. The offtake from the PDS has been drastically reduced.
The Food Corporation of India godowns are full with foodgrains. Further
procurement has become difficult and the peasants had to undersell their
produce. This has also added to the crisis. Thus, & very serious crisis has
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developed in the agrarian secior. |[f this crisis prolongs, it may develop into
a severe economic crisis, embracing all sectors of the economy.

The National Agricultural Policy which was announced will not help
in improving the situation. Its proposes reversal of the existing ceiling
laws and would lead to dispossession of peasants of their lands. It will
also clear the path for the entry of multinationals in the agricultural sector.
Therefore, | appeal to the Government through you, Madam Deputy
Chairperson, to review the entire policies and adopt concrete practical
measures to find a salution to the crisis, Thank you,

SHRI K. RAHMAN KHAN (karnataka): Madam Deputy Chairperson,
in the past 50 years, the Indian farmer was never in such a difficulty as he
5 {oday. The farmer who produces food for the nearly one billion people
of our country is crying, screaming and dying. To all these things, the
Government is remaining a silent spectator.  Several Members in this
House and in the other House have expressed their concern on the plight of
the Indian farmer. What are the issues of the Indian farmer? There are
many issues. The farmer s not geting remuneralive prices. The
Government has failed to ensure a minimum suppori price to the farmer.
They have also failed to provide marketing facilities to sell his produce at the
Mintimum Support Price. He also wants agriculiural inpuls at economical
price. He vvanis to get the maximum price for his fcodgrains, either
through the: Public Distribution System or in the open market or through
other agencies established by the Government. He wants that the
Government should come 10 his rescie when he doesn't get the
remunerative price.

Now, what is happening? We are nol discussing whether this
system which has been established, is working properly or not. Where has
the faillure occurred? Why is the cost of production of the agricultural
produce wvery high when compared 1o the inlernational prices? We are
saying that all this is due to the signing of the W.T.O0. Agreement. If the
Government is saying that they were not responsible tor signing the W.T.0O.
Agreement, the previous Governrnent had committed this mistake, this will
not solve the problem. That is the reasaon why the farmer is facing a ot of
problems. We have signed it and it has been made amply clear that the
Governmeni has acted in haste in removing the quantity restrictions much
garlier than it was required. Instead of debating this issue as to who signed it,
how & has happened, it is a realty and we have to accept the ground
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reality. But let us come to the hasic issue of whether our agriculturists are
able to produce their product at a proper price or nhot. If the cost  of the
agricultural produce is high, what efforts have been made by the
Government to bring down the cost of production t0o make our agriculturat
produce more compelitive in the international market? Qur economy I8
based on agriculture. We have 1o take advantage of the W.T.O.
membership. Our- farmers should be able to sell their produce in the
international market. Where has the failure cccurred? What efforts have been
made by the Government in this regard? The other day, the hon. Minister
was saying that our food processing industry is weak. As compared to
smaller countries, who are producing and exporting, i has not been
modernised. Today, the qguestion is: "Why is the farmer not able to
compete?

Why are we nol preparing our farmer lo face the competition?
What efforts have been made by the Government 1o see that the produce of
our farmer is more competitive in the international market and he is able to
challenge the world market In this regard as we have done in the other
fields?' Have we not done it in the field of software export? How have we
achieved this? This has been achieved by creating expertise and by
developing ability. Today, we are nol concentraling on thal. The
Government has to come oul with a statement as to how we are going (o
increase the productivity. [ fully agree with the hon. Member, 3hri Sangh
Priva Gautam, that whalever is produced by the small and marginal farmers,
will not be remunerative, because his cost of production would be higher.

How can we do cooperative farming? How can the technology be
utilised? When the farmers of other cCountries can do i, is our farmer so
weak thal he can't do.it? These are some of the basic issues which we
have t0o address. On the one hand, the farmer is ncGt getting remunerative
prices. On the cother hand, our distribution system is very faulty. If you go
to the market, the prices of consumer goods are increasing. The prices in
the retail market have not gone down. The prices are going up, whereas
whatever price the farmer is gelting, is going down. Where is the gap?
Who is pocketing the profit?  The distribution system is very faulty, Qur
procurement system is faully. We are not concentrating on the procurememnt
agencies such as the FCI, the NAFED or whatever other agencies which you
have created. Their inefficiency is also adding to the problems of the
farmers. Instead of blaming each other, instead of wasting the time in saying
that you did it or we did it, or that it is because of the WTO, the
Government should concentrate on how the system can be changed. By
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putting the blame on one another, we are not going 1o reach anywhere. The
farmers should get fertilisers and other inputs at affordable prices. They
should get credit at the proper time, If there is a crop failtura, there should
be crop insurance. The farmers should not be made to suffer. Because of
drough!, because of “fioods, he is again and again caught between the
bureaucratic system of Government administration and the non-availability of
inputs. How we are going to solve this problem, we should concentrate on
that.

Mr. Gautam has said that the Government shouid increase the
Budget. Let us not go intc that. in real terms of the Budget, no
Government is able to increase the Budget for agriculture by 80 or 70 per
cent. The figures show that actually, the Budget for agriculture has gone
down by three per cenl. Let us verify the figures before talking. How much
you have provided in the Budget, that is not the issue. How efficiently you
are managing the system is very importart. The fault lies in the lack of
proper coordination in managing the exports. | would like 10 make an
appeal to the hon., Minister. Unless we create our ability and take the
challenge wholeheartedly that we will capture the world market with a
vengeance, nothing will happen, If others are able to seil their produce at a
cheaper price, capture our market andg flood our markel, why can we not do
that? What is the fear? We are importing agricuitural products. Why are
we importing? How are they exporting? In spite of the duty imposed, how
are their agricultural products cheaper in the country? H is because their
cost of production is less. Why is our cost of production more? Where
have we 1o reduce for facing competition in the world market? We have to
make a comparative study in the field of cost of production also,
Agriculture is an industry today. We cannot just leave 1 1o the f{armer
saying, first you produce goods and then sell them in the market. There
should be a proper mechanism for even assessing the cost of production of
our agricultural products. Our agricultural products are more competitive 3o
that we can also sell them in the international market. Today, Thailand is
able 1o sel rice cheaper than India in the inlernational market. Qur rice iIs
not aconomical, Why is it that our rice is not economical? Thailand is also
a poor country, It is not a developed country. These are all issues which
have to be addressed when we take the issue in its totality, and we have to
see how the farmers' plilht can be mitigated. You give subsidy for exports.
There is export subsidy for every thing, but there 18 no scientific export
subsidy so far as our agricuitural produce is concerned.
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You encourage the farmers and the co-operatives to export
agricultural produce. |f others are dumping products into our country, let
us also dump things in other countries by subsidising our farmers. |
request the hon. Minister for Agriculture 1o see that the Agricultural Policy is
implemented. It is not implemented. It remains on paper. We discuss it
here. We are concerned about it. | don’t say that we are not concerned
about it. | don't charge the Government thal it is not at all concerned
about the plight of the farmers. We are showing concern for them in
debates. We are showing concern for them in policy pronouncements. We
are showing concern for them by saying that we are going toc buy the
products till our godowns are full. We are showing concern for them by
announcing support prices on some basis. Every agricultural produc! has
the support price. But there is no mechanism in the Government
functioning to see that all the benelits of tha Agricultural Pgolicy reach the
grassroots level. The farmers should get the benefits. The farmers are not
getting the benefits, So, there is a need for a rethinking, relooking,
changing the ‘'system and proper monitoring of the Agricultural Policy itself.
Just by announcing the Policy, the farmers will not be benefited. | appeal
to the hon. Minister for Agricufture to frame the issues. Let us have
debate to find out what are the issuges and how we can tackle the issues.
t et us have a debate on the issues. You draw a white paper on the entire
agricultural scene and frame the issues. Let us debate them. Thal is much
morg important than any other debate because today the farmers are
unhappy. If the tarmers are happy, the whole nation will be happy. [f the
farmers are suffering, the whole nation will not be happy. So, lel us frame
the issues; let us discuss them; let us come to a conciusion; and let us
evolve some scientific approach towards the agricultural problems. With
these words, | thank you, Madam Deputy Chairperson.
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PROF. M. SANKARALINGAM (Tamil Nadu): Madam, the plight of
the farmers in our country is pathetic. In Uttar Pradesh and Punjab, the
paddy growers are not able to market the paddy. Now they are seliing it
at Rs.350 per quintal, which is & distress sale. This will lead to desperate
measures, The compensation package amounting to Rs.300 crores
announced by the Central Government for the paddy growers in Punjab has
been hailed by the farmers there. The Chairman of the Food Corporation,
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Mr. Bhure Lat is reluctant to purchase the surplus paddy. The Central
Government ordered the purchase of the surplus paddy, and this action was
hailed by the farmers as well as by the Government of Punjab. The farmers
of Haryana, said to have similar troubles, are waiting for their turn, in Andhra
Pradesh, the farmers ar¢ agitated because they still have their harvested
crops from last year in their yards, and there are no buyers. The MLAs and
public representatives are being bombarded with complaints of distress sele.
The millers say that they have leftover stocks of four fakh tonnes of rice
from last year; so, they won't buy. The FCI godowns are overflowing so the
stocks are protected only by tarpaulin, not by covered godowns.

Recently, some parts of Andhra Pradesh were affected by hesavy
rain and floods. Here also, the worst hit are the farmers. Their crops were
destroyed. In Tamil Nadu, the northern districts, i.e., Kancheepuram,
Tiruvallur, Cuddalore and Villupuram, are affected by drought. As a resuit,
the crops are fading due to failure of the monsoon; whereas, in the districts
of Thanjavur, Thiruvarur, Nagapatnam, Theni, Madurai and Kanyakumari, the
farmers are affected due to heavy rains. Their crops are ruined. The entire
irigation channels and ‘tarks are damaged by breaches. The State
Governmen! is extending all possibie heip to the farmers and relief measures
are being tsken n time. The Tamil Nadu Government has estabiished the
Agricuitural Labourers’ Weifare Board to help the agricultural labourers. It
has also esiablished seven cold-storages in various parts, at a cost of
Rs.300 crores each, similar to one set up by the Maharashtra Government
near Pune,

In Kerala, the coconut and rubber growers are very much affected
because of the downfall in the prices of coconul and rubber which are the
main crops in Kerala and tha southern parts of Tamil Nadu. The farmers of
West Bengal are very much affected by the recent floods, which we have
discussed in this august House last week. Newspaper reports reveal daily
the sad and deplorable state of alfairs in which our poor agriculturists are
placed. It is reported that in Madhya Pradesh, out of the 61 districts, 48
districts are dry, and they have demanded Rs.735 crores for drought refief.
In short, in one part of our country, the farmers are affected by heavy rain
and floods; whereas, in another part of our country, the farmers are affected
by drought. Really, our farmers are the major contributors 10 our naticnat
economy. We know that 70 per cent of our population are agriculturists. If
we fall to aid them in time, or, fail to extend a helping had 10 them at the
tame o8 fhwer fbrass, they may be forced to become penniless and at the
mersy of imemay-leogerr, The only alternative left o them is resorling 1o
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suicide, or, rushing 1o the wurban areas for seeking employment
opportunities, as a slum-dweller or a beggar. They are bound to migrate.

THE VICE-CHAIRMAN {SHRI SURESH PACHOURYI) in the Chair]

It is the prime duty of everyone of us and the Government to protect them.
There are two reasons for their plight. Ong is the glut in the market. So,
they are not able to sell their produce at reasonable prices, proportionals to
their expenditure. {f you look at the growth of GDP, sector-wise, in
perceniage terms, the figures are as follows: In 1994-85, five per cent.
10095-96 -- (0.9%; 1996-97 -- 0.6%; 1997-98 --1.9%; 1998-09 -- 7.2%;
1999-2000 -- 1.3%. This statistics clearly shows that il the farmers are able
to produce more in one year, in the next two years, they are lagging behind,
due to drought or floods or any other reason. The remedy is, we must find
out a good market for their products. Firstly, we must ban the imports and
we must regulaie the import duties. The free flow of items from other
countries should be stopped at all costs. We have every right 1o protect our
farmers from unhealthy competition. If the WTO agreement stands in our
way, as a hurdle, we have to think of other ways to get rid of this. We are
sovereign enough 10 take permanent measures 1o protect our farmers from
the world market menace and other calamities like floods, drought, etc.

The present rules and regulations with regard to the movement of
grains, such as paddy and wheat, were framed during the period of
scarcity. Now, the situation has changed considerably. Now, the thrusl
shoutd be on alliowing free and unrestricled. movement of agricuitural
commodities across the country. Further, there should be nc stock limits on
fraders or imposition of levies. Requiring the processors 1o deliver a certain
proportion of their rice or sugar to the Government shouid be stopped. The
time has come 1o allow the private sector to invest in a large way in the
bulk handiing and storage of agrarian commodities. Adopting this kind of
things can save the farmers and our economy,

With these words, | conclude.
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4.00 P.M.

2 > fae v w Ifa wdard w1 g

DR. A. R. KIDWAI (Delhi): Mr. Vice-Chairman, Sir, thank you very
much. | am happy that the discussion on the plight of farmers has been
allowed because it s a very important subject. H requires serious
consideration and a long-term planning in order to solve the problem
because it concerns 75 per cent of the population of the country. We
cannot eradicate poverty from our country; we cannot remove the
condition of hunger, without solving this problem. Previous speakers have
already stated about the Government policy, the economic poticy, which
has affected the conditions of the farmers, tha Public Distribution System,
the storage system and also the role of the Food Corporation of India. |
would like to draw your attention té the sugar industry. Shri Gautami
mentioned thatl sugar faclcries are on the verge of closure. | say, most of
them have already closed down. In Bihar, out of 34 sugar mills, 24 have
already been closed down. Mill ownefs owe money 1o the farmers. They
have not paid it to the farmers. The farmers are on the road.

Simmiarly, the jute industry is extremely in a bad condition. The
farmers are being exploited. The jute growers cannot make their two ends
meet. Similarly, the cotton industry is in a bad condition. India is one of the
largest producers of cotton, good guality cotton, There is a considerable
scope for development. India can become one of the largest producers of
yarn and cotfton textiles, but no serious attention is being paid to it. The
industries which are based on agriculture produce require improvement and
modermisation.  Only then India can ulilise to its advantage the agriculture
produce. it can be enriched and its products can be exported. We can
overcome the present economic problems. Sugar is one of the major
industries based on agriculture, but the teehnology which is being used for
its production is an obsolete one. This technology was used by the Dutch in
Indonesia some 60 or 70 years ago. So far, no improvemenl has taken
place on this front. About 30 or 40 per cent of the sugar is not being
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recovered, It is lost as molasses or as a muck. The loss of 30 per cent of
the sugar from the sugarcane is at the expense of the cane growers. The
cane grower is paid only for the recovery of sugar and not the sugar
content in the cane That is why the sugar that is produced in India is
costlier than the imported sugar. Therefore, i1 cannot be exported. The
guality of our sugar is also bad because of high content of sulphies. It
cannot be exported and sold in the American or BEurcpean markets because
it does net meet their standard.

If this is the kind of sugar of the major industries, then how can we
expect that the farmers prosper on the basig of our major sugar industries.
The condition of jute is well-known. Therefore, there is need for a reai
exammation of the industriecs based on sugar so that they can be improved
and modernised to become really productive and can produce products
based on sugar for export purposes and for consumption in the country.
There is only one fieid, that is, mik production which has made good
progress, and last year, India produced the largest amount of milk in the
world, That was due to the hard labour of the farmers., We cannot blame
farmers., Farmers are hard working, and the only way through which they
can improve their lot, is the hard work and labour. The farmer has shown
this in the field of milk production. This is the only scheme which has been
successful because the National Dairy Development Corporation, under the
proper leadership, was able t¢ prepare an imaginative econcmically viable
scheme, where farmers were provided inputls. What he had to do was just
to produce, based on the inputs provided by the National Dairy
Development Corporation, and the entre produce was purchased,
processed and sold n the market. Why can't it be done in the case of
veqgetable production? In Bihar, the State which produces bumper crops of
fruits and vegetables, most of the crops ret in the villages. They do not get
their price. Fruils and vegetables are nol getting their fair price. They are
not being utilised, while peop'e in the urban areas need them. Why can't we
do the same thing in providing marketing facilities 1o the fruits and
vegetable growers, as we have done in the case of milk production? It is
easier to provide storage and marketing faciliies for fruits and vegetable
growers than in the case of milk producers. If we have succeeded in the
mik production, we can do it betler in the case of fruits and vegetable
producticn. If we arrange village cooperatives for marketing in the villages
and the fruits and vegetable growers bring thewr produce in the morning.
hand it over to the cooperalive, who process them, sort it out and before
noon, it is despatched, and the next morning, i 1t 15 sold alongwith the milk
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at the milkk depots, if the fruils and vegelabiles are made availlable in this
way, i1 will be cheaper for the ceonsumers, and the cocoperatives will be
successful and the farmers will get their remunerative price.  Therefore,
there is a need for review for providing marketing facilties so that the
farmers can get adequate prices. | think all Ihese aspects require a serious
consideration. May | also peoint out that poultry, fishery and dairy, are the
areas which provide employment to the iandless labour and that they had
made good progress in recent years? But last year, somehow, there is a
change in the policy of the Ministry of Agriculture. They are now withdrawing
the facilities in fisheries, poultry and dairy which were available for the small
farmers. f the idea s to encourage only the major growers at the expense
of the small farmers, [ think the policy requires a sericus consideration. It
would add ¢ the increasing unemplioyment, especially, among (he landless
tabour. Thank you very much.
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SHRIMATE JAYAPRADA NAHATA (Andhra Pradesh): Mr. Vice-
Chairman, Sir, tacday we are discussing a very vital issue. Agriculture is the
backbone of our country. Sir, 70 per cent of our population is engaged in
agriculiure. Our country is indebted 1o the farming community. The farming
community has made the country not only self-sufficient in foodgrains, but
we have also become an exporting country. In many parts of the country
our farmers are suffering from drought and floods.

It is unfortunate that the farmers are suffering on account of
Government's policies. Sir, | am emphasising on Andhra Pradesh not only
because | belong to that State but also because we are based on
agriculture; Andhra Pradesh is an agricultural State. Our farmers are
frequently suffering, as | said, because of calamities created by floods as
well as droughts every year. Qur hon. Chief Minister has taken enough
precautions, but in spite of taking all actions, the farmers are suffering.
There is no change in the plight of the farmers. Also, because of the strict
norms adopted by the FCI this year, the paddy prices have dipped and the
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farmers have been forced to opt for distress sale. Procurement mandies
have hardly purchased 20 per cent of their produce. The FCI should give
instructions for opening many more purchasing centres. And it is
unfortunale that the farmers are literally waiting for weeks to get the buyers,
but they find it difficult o get the buyers in time. Wilh the arrival of more
and more paddy, il is leading to a glut in the market and hence the farmers
are left with no other option than to sell the superfine rice at Rs.400 per
quintal agamnst the reserve price of Rs.557/- per quintal. We are simply
hearing assurances from the Government that the farmers will not be left to
e exploted. But, in reality, the farmers are compelled {o sell their produce
at a lower price. Sir, in Andhra Pradesh, in the North Coastal districts, say,
in Ananthpur and Telengana districts, there is a severe dry spell and that is
why the crops have dried up. I you take the crops like coconut, paddy
and groundnuts, they have all dried up. And cotton crops have been
affected by pests. The farmers are depressed and there is no other option
for them excepting committing suicide. Sir, this is the situation in Andhra
Pradesh, Then, the Government is importing palm ¢il. It has an adverse
effect on the palm oi! producers and, especizlly, in our area, the palm oil
producers have greatly suffered, and the farmers have been totally uprooted
in the Ananthpur district. The condition is miserable there. Soyabeen is
another major crop raised there. But, as | said, this has also been affected.
What | request is that the purchasing agency should be activated and they
should procure their produce at a minimum support price respective of
quality. And they have to create more space for rice and paddy and, for
this purpose, the storage space in the FCl godowns should be increased.
Sir, the delay of the Government officials in purchasing the stock is leading
o a giut in the market. So, the purchases should be made frequently so
that this kind of a situation can be avoided in future.

Not only that; the condition of the farmers in our country is very
miserable. Not even a single decision is taken in the interests of the
tarmers. Every year we are facing calamities either by way of floods or
droughts. And the delay in decision making adds up to their problems. As
a result, so many families have been totally affected.

Sir, the subsidy given on the inputs used by the farmers is being
reduced by the Government. The hike in the prices of petroleum products
will have a cascading effect on the prices of diesel and ferlilisers. The power
tariff has gone up steeply. All these things are affecting the farmers very
much, Now, the farmers are suffering a 1ot. So, the Government should see
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to it that their condition is improved. If possible, they should reduce the
power tariff. |, therefore, request that the Government should review its
Agricultural Policy. Today, whatever space the FClI godowns have, is full of
foodgrains. So, they need extra space for keeping their stocks, Unless the
farmers get protection from ihe Government at all levels, their plight cannot
be improved. | once again appeal to the Government 1o come 1o the rescue
of the farmers who are suffering and distressed. | request the Government
1o 1ake immediate action so that the plight of the farmers can be improved.
Thank you, Sir, for giving me an cpportunity to speak on this subject.
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SHRI R. MARGABANDU (Tamil Nadu): Mr. Vice-Chairman, Sir, |
thank you for this opportunity. The basic requirements of a human being
are fooad, clothing and housing. Food and cloth are provided by the farmers
and the housing is provided by the labourers. Bul what is the status of the
farmer? He has got a very low social status. He is nat respected. The
reason for this is his economic condiion. He can see mcney only alter the
harvesl, whether it is after three months or six months. He sees money
once in three months or six months whereas a pan shop owner gets his
income daily, The status of a panwa/a 1s better than the farmer. About 70
per cent of our people are engaged in the agriculture in such a situation,
What are the provisions for them? The Tamil poet Thiruvalluvar wrote:
which means If the farmer stops working, the eantire world wili become dark,
Such is the importance of a farmer. But he is not respected in several
respects. For exampie, ha needs seeds. Proper quality seed 1z not
provided to him.  The ferliliser is adulterated. The cost of fertiliser is too
much. The pesticides are also adulterated.  When he spreads pesticides
in the ftields, the pest is not killed and the result is that his crop fails. How
far is his produce cost efective? The production cost of his produce is
higher than the price he 15 gelling for it.  If his work is calculated, he will
not get anything. Even if he has to live hand to mouth, the entire family
must tod i the soil.

Unless they do it, they cannot get anything. Socon after harvest,
when he is not getling a8 proper price for his produce, it he takes it to the
market, there 153 an intermediary who takes everything. For exampie, in our
place, the price of a coconut is Rs. 2. Bul the same coconut is so0id in
Gelhi for Rs. 13! You see the difference of price between Rs. 2 and Rs. 13
-- it is Rs. 11! A farmer who produces 1s getting very, very low price for his
product. The cost effect is not adequate.  And he is nat able to fix the
price for his goods or the grains that he is producing. So, an affordable
price should be given. So far as sugarcane IS concerned, there is a
demand to fix the support price at Rs. 1,000/- per tonne. But it has not
been given. Sir, 10 per ceni recovery 15 required for selling sugarcane at
Rs. 1,000 per tonne. With these kinds of defects in fertilisers, seeds,
pesticides. price and other thinas. | would like 10 ask the hon. Winister how
it 18 possible for a farmer 1o produce any agricultural produce.
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The second point is with regard to credit facilities. . (time bel))...Sir, |
require some more lime.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI: Please
conclude now.

SHRI BR. MARGABANDU: Sir, the credit facilities are not being given
ta the farmers properly. When an agriculturist approaches the Bank for
loan, he has to run from pillar 1o post. The loan is not sanctioned at the
required time. Al the same time, if an industnalist approaches the Bank for
lcan, he will be sanctioned, very easily, in a short time. S0, the credit
faciliies are not being given 1o them and even after producing or harvesting,
there is a lack of storage facilities. As a result, the agriculturists are not
able 10 store and save their preduce. With the result, whatever price that is
being coffered to him, he has 1o sell his produce. Apart from the storage
facilities, they are also not being provided the irrigation facilities. Sir, to get a
pump-sel service connection, one has to deposit Rs. 25,000, Sometimes,
that is also denied on account of ground wafer depletion.

The next point is that crop nisurance must be made compulsory for
ali. Now, very often, the country is affected with natural calamities. In
natural calamities, the crops are destroyed or devastated and there are no
sateguards for them. Unless crop insurance is made compulsory, it is very
difficult for them  So far as tea growers in Nilgiri are concerned, they are
selling tea at Rs. 4 per kg., the reason being that tea is imported from Sri
Lanka and the duty has been reduced to 7.5 per cent. Because of ths,
about 4 lakh tea growers are suffering like anything.

The next point is, the enlire cocconut crop is attacked with a
mysterious disease and the coconui growers are suffering very much and
are not getting a proper price for their produce. Sir, since two 1o three
years the coconut crop In the country is afected with some mysterious
disegse and tll date no medicine has so far been invented to arrest this
disease and other things. These are the difficulties experienced by the
agricultunsts. | request this Government to bestow a thought on the plight
of the agriculturists and save the agriculturists from their sufferings. Thank
yOu.

SHR! S. VIDUTHALA} VIRUMBI ({Tamil Nadu): Sir, one point. With
regard to tea issue, | would ke to submit that the duty is there in the entire
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country. 1t is nol in Tamil Nadu alone. On manufaciured tea, Rs. 8 per kilo
is being given as a subsidy.

The second point is this. The Sales Tax has been reduced from
8 per cent to 4 per cent. The CST has been reduced from 4 per cent to
2 per cent. Then, mport duly has been enhanced from 15 per cent to
35 percent.

THE WVICE-CHAIRMAN (SHR! SURESH PACHQOURI: It is not a
matter of discussion ...(Interruptions).. .

SHRI & VIDUTHALAI VIRUMBI: Sir, only one minute
finterruptions)... Only one sentence ... fInterruptions). ..

THE VICE-CHAIRMAN (SHRI SURESH PACHQURI): Shri Gandhi
Azad.

SHRI S. VIDUTHALAI VIRUMBIL: The import duly has been
enhanced o 35 per cent from 15 per cent, in respect of people who buy
tea lrom foreign countries for re-export, there is a provision that they should
not sell the same in the local market. That is the reason for the problem
and, of course, now it has been settled.
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THE DEPUTY CHAIRMARN: If the House so agrees, we can finist il
today.

SOME HON'BLE MEMBERS: Yes.

SHRI' S. PETER ALPHONSE (Tamil Nadu): Madam Deputy
Chairman, the Indian farmer's position 18 like my pasition in the Parliament,
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always last, and nobody is interested in hearing me, and he has to pay for
the luxuries of others.

THE DEPUTY CHAIRMAN. So long as the Chair and the Mmnister
are interested, you should be happy.

SHRI S. PETER ALPHONSE: Madam, we have been classified as
"Others,” my friends and myself, and we always come at the last. Nobody is
interested in hearing us. We were given 30 minules, and we were not
called by rotation. We have become the condemned lot of the House. That
is what | feel. We are more than 30. We are entitied to 30 minutes in this
discussion. But we are always asked to suffer because the other parties
take the time and they do not abide by the time schedule. The ultimate is:
Who is to pay for this, like the Indian farmers, as the "Others,” inside the
Parliament? Nobody is interested in hearing him, and in a discussion like
this, the point of view of "Others' should also be heard, and we should be
given proper time and proper hearing.

THE DEPUTY CHAIRMAN, Actually, the time allotted is not
30 minutes but it is 48 minutes for "Cthers.” But *Others® are a group of
people, not a political party. A political party gets preference over
individuals. That is why we give &l the tirne. ...(Interruptions)... This is the
procedure. If you want to change the procedure, | have no problem. But it
has to be discussed in a proper forum. So, don't waste your time like this.
Say something about the farmers.

SHRI &. PETER ALPHONSE: Madam, my position s identical. |If
my position is understood, the position of the Indian farmers will also be
understood. | will not speak about the whaole of India. | will confine myself to
Tamil Nadu alone,

Madam, | have four points. Firstly, | came to the point related to
the sugarcane farmers of Tamil Nadu. Madam, the Governmert has fixed an
administered price, that is, roughly about Rs. 750/-, and in Tamil Naduy,
there are cooperative sugar mills and also the private sugar mills. In one of
the districts, two mills are located. One mill is run by a cogperative society
and the ather mill is run by a private entrepreneur. But only the cooperative
mill pays Rs. 750/- o the sugarcane farmers. The private mill owners have
got an injunction from the High Court of Madras, and they do not pay
Rs. 200 extra. In the same district, the farmers are getting two treatments, the
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cooperative mills pay Rs. 750/- and the private milis pay roughly around Rs.
550/-, and the private mill owners owe Hs. 200 crores to the poor farmers.
Our party has launched an agitation and 80,000 people courted arrest, and
last week, when the Assembly was in Session, the sugarcane farmers were
on fast. Madam, we are neither owned by the Central Government nor
claimed by the Siale. That is our position. In respect of the sugarcane
farmers, the Centre says: "It is purely a Siate subject where they cannot
intervene.” The State Government says: * The matter is sub judice, so, we
cannot do anything.” What do you expect from a poor farmer growing two
metric tonnes of sugar? Do you want him to go and fight a lega!l battie in
the High Court and the Supreme Court against the Tatas, Birlas, Dalmias
and Singhanias who are running the sugar mills?
Where is the Government for the poor people? At least, now, a solution
should be found out. And the worsl part of it is, a man has to pay
everything in advance, tor the cutting charges, for the transporation of
products from his field to the factory. He has to pay for everything
immediately in cash, but the sugar mill pays him only after three or six
months. They don't pay money immediately. For that, he has to pay penal
interest to the finanancial institutions, and also to the cooperative banks.
For the arrears which are kept by the sugar barons, by the Government
agencies, the poor farmer has to pay penal interest. This is the condition of
the sugar farmers in Tamil Nadu.

And take the case of coconut farmers in Tamil Nadu. NAFED pays
Rs.32/- per kilo for copra to be procured through transfer. TANFD is the
agency of the Staté Government 1o procure copra for the Central
Government. | have submitted enough ewidence, even 1o the Minister of
Agriculture, that there is a group, a small influential group, that pays only
Rs.20/- to the agriculturist and swindles Rs.12/-per kilo, and in a short span
of seven days, Rs.14 crores have been looted, the public money! | have
written to the Agriculture Minister, and the hon. Minister has replied, and he
said, he will avoid such kinds of mistakes in the futurel What action are
you taking against those persons who have looted the money allotted for
the poor? Stealing is an offence, and stealing from the beggar is most
heinous because he has nothing to offer.  The man is already suffering, the
farmer is already suffering. You are going 1o take away the money. And
where is the unholy aliance? Where is the unholy alliance between the
officers and the Government contractor? And who is to punish them?
Globalisation, WTO, these are all things which are not under our control. But
for paying the farmer, which is his due, the budgetary allocation is there.
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The Central Government is aliotting money for deepening of ponds, for
irrigation tanks and for desilting. There is a specific direction that the
money should be spent only through the agriculturists of that particular tank;
they should form a society and the society should spend the money. But in
Tamil Nadu alone, those works are going 1o be executed by contractors, the
Government contractors! Desilting and deepening tanks is the most lucrative
business in Tamil Nadu because there is an unhocly alliance between the
three corners, the Government contractor ... {Interruptions)...

SHRI C.P. THIRUNAVUKKARASU (Pondicherry; : Madam, that
should not be allowed 10 go on record. . (Interruptions)...

SHR! S. PETER ALPHONSE : Ng; | have got everything to go on
record. | can substantiale what | say. | stand by my allegations.
...{Interruptions)...

THE DEPUTY CHAIRMAN : Now no more fighting on this issue,
please..finterruptions)... It is a commonr jssue. if he feels that way, let him
speak. ...finterruptions). ..

SHAI C.P. THIRUNAVUKKARASU: He is saying "unholy alliance”.
..{Interruptions)...

THE DEPUTY CHAIRMAN : Never mind. For the sake of time,
please cooperate with the House. Every time, you don't have to react.
...{interruptions)...

SHARI S. VIDUTHALAI VIRUMBI : Madam, the farmers have been
issued identity cards. Only those people who are having identity cards can
sell. ...{Interruptions)...

THE DEPUTY CHAIRMAMN: Please sit down. . .{nterruption)...
Please take your seat. No, | am not permitting. It is not a debate that you
speak and then he speaks. You had your time. You had said whatever
you wanted fo. Let him finish. He is a Member, and he has an equai right
to speak what he [eels. He is not going to speak whal you want him to
speak. Let him speak.

SHRI S. VIDUTHALAI VIRUMBI: Let him speak.
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THE DEPUTY CHAIRMAN : Definitely. Let him speak. It is his
right from his political party. You can't keep on stopping people ke this.
There is a limit to all this, and people are making fun of you; they are not
taking you seriously, | can assure you. Even the House does not take you
sericusty, that whenever there is a guestion of Tamil Nadu, there should be
acrimony, which is not correct. Prove it with your commitments when you
speak, please. Thank you for cooperation. Please continue, Mr. Alphonse.

SHRI S. PETER ALPHONSE: | said ®only in Tamil Nadu®. | stand
by what | said, because last month, a team from NABARD came for
inspection and they were questioning the State Government why they had
not spent the money according to the instruction given in the scheme. Qur
hon. PWD Minister said that Tamil Nadu agriculturists have no experience in
this kind of work. When agriculturists in Karnataka, in Andhra, in
Maharashtra, do their job according to the direction of the NABARD, why
can't the agriculturists of Tamil Nadu, who are the people supposed to be
the best in the country, do it?

Whalt is happening is this. The desilting business, etc., are tooting.
They have to wait for the rain. They prepare the bill, keep the work order,
get the completion report ready and wait for the rain. When the rain
comes, the next day, the bill is lodged and the money is withdrawn.
Everything is looted. tverybhody is happy, except the agriculturists, because
there is no evidence. The desilting cannot be proved. (Time bell rings)...
..finterruptions)... .

THE DEPUTY CHAIRMAN :  Now, | have two more speakers.
.{(Interruptions)...

SHRI 3. PETER ALPHONSE : { will take only two more minutes.
{interruptions)...

THE DEPUTY CHAIRMAN : No. | said, *l have iwo more
speakers”. ...fInterruptions)...

SHRI 5. wviDUTHALAY VIRUMBL There is no evidence.
~.(fnterruptions)...

SHRI S. PETER ALPHONSE : | am not yielding. ...{fnterruptions)...

! will prove it. ...finterruptions)..
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SHRI S. VIDUTHALAI VIRUMBI: There is no evidence.
...(\Imterruptions)... He has himself said that he did not have evidence.
...{interruptions)... These are charges without evidence. ...(Interruptions)...

SHRI 5. PETER ALPHONSE : | will prove it. ...(interruptions)...

THE DEPUTY CHAIRMAN : Let him prove it. ...{fInterruptions)... He
is substantiating it ..{inferruptions}... Me is substantiating it.
-{interruptions)... Let him substantiate it. ...{Inferruptions)...

SHRi S. PETER ALPHONSE: | have not bilamed anybody. Or, is it
that the cat is ocut of the bag now? | have not blamed you. | blamed the
systemn. | referred 1o what is going on. Why should you people rise and
oppose me?

SHRI C.P. THIRUNAVUKKARASU: He is going on repeating things
unnecessarily. That is why we are rising. ...(Interruptions)...

SHR! 5. PETER ALPHONSE : | have informed the House that the
NABARD team came. A technical member carne to Tamil Nadu and he
passed a comment that they could not permit this kind of work to be
execuled by the contractors. The Tamil Nadu CPWD Minister had replied to
that. N is for the Minister of Agriculture to reply o me., | have placed
everything on recoerd.

Similar is the case with the milk societies. The milk producers
have nol been paid for the last three or four months.

THE DEPUTY CHAIRMAN : Okay. Shri N.K. Premachandran.

SHRI S. PETER ALPHONSE : Madam, this is the situation in Tamil
Nadu. There are certain things which are not under our contral, like floods,
drought, etc. Then, there is no monay for providing some relief. But all
these things are mis-governance, mal-governance and, | may even call, non-
governance. The Centre should govern. It is not thal the Centre should
merely exist.  The_Centre, when it spends money, should see to it--they
Mmay be your partner in governance--that the poor man gets his due share,
the farmer gets his rightful share. 1 request the Minister of Agriculture to
look inlo the aftegations. If he can enlighten me about this in  his reply, |
will be happy.
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THE DEPUTY CHAIRMAN : Shri N.K. Premachandran. Please be
brief, because we have 1o finish the discussion today.

SHRI' NXK. PREMACHANDRAN (Kerala): Madam Deputy
Chairperson, it is an undisputed fact that the Indian agriculturisis play a very
important role in the Indian economy. They are also the backbone of the
Indian economy.  When you reform the Indian economy, especially, when
you make structural retorms, you shouid keep in mind that it should not
affect adversely the interests of the tarming community in our country. That
is why the Left Parlies were opposing the new economic reforms, the
globalised economic order, especialy, in the agricultural field, from 1991
onwards. My first submission is that the reforms, which were started since
1991, have affected adversely the agricullural seclor. It is being
experienced nowadays. That is why our hon. Prime Minister had said, in
his address in 8 seminar organised by the World Economic Forum, in
collaboration with the Confederation of !ndian industries, that the fruits of
the economic reforms by way of globalisation should reach the common
people, the masses. [t was an admission by the hon. Prime Minister that
the fruits of reforms had not reached the common people, the masses. |t
is evident from the discussion of yesterday and teday. it has become clear
that the poor masses, the common people, especially, the farming
community of India, have not received the fruits of the reforms. It was an
indirect admission by the hon. Prime Minister in his address at the World
Economic {orum. What is the latest position, as far as the farming
community is concerned? | am not going intc the delals of the reforms
and other things, due to lack of time. But a simple arithmetic shows, as far
as the ordinary prudent man is concerned, the farmer is concerned, the
fruits of the reforms have not reached the poor peopls, the masses, What
is the reason for the phght of the farmers? The simple answer, the iogical
answer, is, the cost of production is higher than that of the price of the
commaodity.

Thal is a mere arithmetical economics as for as an ordinary
prudent man is caoncerned. What is the reason for the high cost of
production? While the cost of production is escalating just like a rocket the
prices of commodities are going down, are declining day-by-day. That is
the plight of the farmers. We can see it when we analyse the cost of
production. } am just summarising the points. The indiscriminate use of
pesticides and insecticides is especially creating havoc, as far as the cost-
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effective side of agricultural commodities is concerned. The Government,
tit today, has not taken any concrete Steps or concrete measures to
rationalise the situation and also to implement integrated pest management,
particularly the use of bio-pesticide which is environment-friendly and
human-friendly. The same is the case with fertilizers. Power charges are
also escalating. So far as Enron Power Project is concerned, Rs. 8/- per
unit has to be paid. Madam, the increase in transportation charges and the
hike in the prices of diesel and petrol have aggravated the situation, have
aggravaied the plight ot the tarmers. Sc far as loan facility is concerned,
yesterday alsc it was stated in the House that the poor and marginal
farmers are not given a chance, are not getting an opportunity to avail of
loans from financial institutions. Yesterday and today, the whole House has
agreed on one fact, i.e. public funds or public investment is required in the
field of agriculture. From where would the public funds or public investiment
come? What is the instrument for investing public tunds because even the
banks are going to be denationalised? We know it very well that in the
last five decades the agriculture secior has been helped by the nationalised
banks by way of finances. The banking sector is also going 1o be
denationalised, My submission is that the Government should come forward
with a positive proposal to effect a radical reduction in the cost of
production of agricultural commodities by providing subsidies and
concessions. The second part of my submission is in regard to the
unprecedented decline in the prices of agricultural commodities. When we
ara deaaling with the decling in the prices of agricultural commodities, |
would like to draw an oral picture of all these things. The situation is very
damaging. A very grave situation is prevailing in our country. | would like
lo cite certain examples. So far as arecanul is concerned, six months back
its price was Rs. 140/- which has come down to Rs. 60/-. In the case of
coco, the price has come down from Rs, 30/- to Rs. 24/-. In the case of
pepper, the price has come down trom Rs. 260/- to Rs. 100/-/. In the
case of cardamom, the price has come down from Rs, 1,100/- to Rs. 400/-.
In the case of coconut, it was Rs. 7/- per nut which has come down to Rs.
2/- per nut. In the case of rubber, the price has come down from Rs. 60/-
to RAs. 28/-. In the case of tea, the price has come down from Rs. 80/- to
Rs. 38/-. | don't want to go into the details. This unprecedented decline in
the prices of agricultural commaditigs is due to the liberalised economic
policy. What is the argument of the Government? The argument given by
the Government and the statement of the hon. Minister in the other House
shows that it is due o ihe giobalized new economic order and due to the
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removal of quantitative restrictions. They have alsc said that i is the
Congress Party which initiated the reform process. That is the argument.
That is the logical argument of the BJP, of the NDA Government. So far
as the argument given by the Congress Party is concerned, yesterday aiso
the architect of the new economic reforms, Dr. Manmohan Singh, very
openly and very specifically said that it was not only because of the removal
of quantitative restrictions but also because of the mishandling of the
procurement policy. An inefficient administration of the Government and an
inefficient Public Distribution System and all these things show that the
Government as well as the Opposition farties, especially the main
Opposition party, admit the facl that new economic reforms, especially the
removal of quantitative restrictions has resulted in such a situation of havoc.
| would like to cite just one difference between the Congress Party and the
BJP. The Congress Party initiated this process with moderate speed, but
the BJP which is now in power has implemented it with higher speed. That
is the only difference which we can see between the two sides. The
argument which was put forward in the last one decade by the Left parties
has proved to be comect and 70 per cenl of our population is affected
adversety. The industries are affected and the Indian economy is also
affected adversely.

The farmers are being forced to commilt mass suicide. Otherwise,
there is no way for them to live. That is the situation. As far as my State
is concerned, the coconut growers are facing a very severe crisis because
of the import of palm oil, | do accept that the customs duty was enhanced
to 30 per cent. But | demand that it should be enhanced to 300 per cent.
Even in the case of crude oil, the customs duty is just 15 per cent. As far
as refined oil is concerned, it has been enhanced to 30 per cent. This only
hslps the traders and not the farming community because paim il is being
imported in the Bombay and Cochin ports as crude oil and later it is refined.
So, this has benefited the traders and industria! houses and not the farming
community. More than 60 per cent of the edible oil which is being imported
in the country is palm oil and its sister products. It is also being imported
from Malaysia. There is an aggressive marketing tactics to boost the palm
oil exports to India even by exempting exports duty...

THE DEPUTY CHAIRMAN: You please conclude. You have taken
more than your time.
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SHAI N.K. PREMACHANDRAN: One more point, Madam. As far
as the minimum support price is concernad, it has come out in the Press
and media that it is not going to be revised. Madam, | would like to say
that the minimum support price should be declared in the month of
December and the Government should review the import and export
policies. With these words, | conclude.

THE DEPUTY CHAIRMAN: Shrimati Vanga Geetha. You have only
five minutes.

SHRIMATI VANGA GEETHA (Andhra Pradesh): Madam, | will
confine myself only to the problems pertaining to my State.

Madam, | would like ¢ apprise you about the marketing probiems
being faced by farmers in our State. Duning the currem year, crop
conditions in general have been good except in a few districts. The
production of overall foodgrains, particularly, paddy and maize, has aiso
been more than normal, But the price of agriculture commeodities have
fallen at the time of harvest leading 1o distress sale. The State Government
initiated several measures 10 meet the situation, namely, procurement of
maize by A.P. marketfed and procurement of coconut copra by A.P. oitfed.

A Cabinel sub-committee with Ministers of Agriculture and Civil
Supplies for discussing marketted and major irrigation works was
conslituted at the district leve! for implementing the market imtervention
programmes. All these problems were referred to the concerned Minister of
the Union Government.

I request the Government of India to consider the following
suggestions seriously in order 1o protect the interests of our farmers. Firstly,
8s regards paddy, the Government should take action in the following
matters: (i) Relaxation of quality specifications for procurement by FCi in
view of the damage caused to paddy crop due to heavy rains. (i) To set
up procurement centres in all districts and to accept the total quantity of
paddy offered by 1he farmers without any restrictions as the farmers are not
even getting minimum support price. (i) To speed up procurement of rice
by FCI. (v} To create more storage space in the godowns and, in the
raiways, pravide for more number of rakes for movement of rice from
Andhra Pradesh lo other Slates. (v} The Government of India may also
consider exemption of various duties and taxes on export of rice, and
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encourage its exports to other countries in view of the surplus stocks of rice
available.

Secondly, in the case of groundnut, during the last lwo years, the
groundnut farmers have suffered severaly due 10 drought in the Kharit
season in the years 1999 and 2000. The problem has been aggravated by
the falling price of groundnul during the current year. In view of these
problems, there is a good need to find a solution to face the crisis being
faced not only by oil palm growers but also by oil seed farmers.

I request the Government of India to 1ssue orders for an immediate,
substantial, increase in the import dutias on crude oil and refined edible oil
so that the palm growers and cilseed farmers can gel remunerative prices,

Madam, soyabean is one of the major crops raised by tribal
tarmers in Andhra Pradesh. In this current season, the farmers are nol
gelting the minimum support price for soyabean. The procurement
programme needs to be commenced immediately by TRIFED and NAFED in
the State for ensuring a reasonable price 1o the farmers.

Madam, now | come to the issue of fail in the prices of coconut.
Andhra Pradesh has an area of one iakh heclares under coconut cultivation.
It is grown mostly in coastal areas like Srikakulam, East Godavari, West
Godavari and Vijgyanagram. This year, the price of coconut has crashed
from Rs. 4/- per piece to Re. 1/- to 1.20 per piece. The present minimum
support price for edible copra grade | is Rs.3,250/- per quintal, and
Rs.3,010/- for grade . In view of the increased cost of production, it is
desirabile that the minimum support price for copra may be increased to
Rs.5,500/-.

Madam, in view of the problems being faced by the agriculturists, |
request the hon. Minister to issue orders to the various authorities
concerned (o intervene in the market and to take the required policy
decisions to protect the domestic farmers immediately. Unless the farmers
get protection from the Government at all levels, their plight cannot be
improved. Hence, once again, | appeal to the Government to come to the
rescue of the farmers who are forced to resort to distress sale of their
produce.
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Y U RS g & IS ¥ AE Yo YU o7 9% |mwiias o R gx 1947
| o I T | AR, 1947 } S e 1 Imava o g wftve o, 9@ e o
o a1l FEF M A AR 2w T @ RS Ty @or # ST G o | WAl
fra sk welre v ¥n 599 60 gfowa a@ @ Mg &Rw He e it & 3w
79 FAR N.E W R A% 9% qEE N & v At 60 vl s O
ol T IS s Rufy v ¢ I 5w e @ wea 3r & R gevhvee wige
FAR g @ WEH A wRT 2 AR 9 T WG Y B UEs Aad A€ g6 ) $o
an fadeft o @ I aEd § o) oy $D AF FHFN zoen xan f awR A da
ar vl &, W 30 v &, A% o W ¥ | g ST @ iR R awl e ¥ fa
{OE-gaE # 3 g1 TR FE & 310 PO AR, ET F ¥ @ ) T R
Mg ssRed A ser P avam i di g v A dnarw &, @
TAR ¥ 9N A el i W aeR TR o 5 aw S o ¥ 9Em R iR
o€ ¢ @ iR A A W i Fw F A BEET AR IR TR F J4 W I
S T I, R PRI A @ Tl 2 g A A arat B swaw
fdeft ot & da= 98 FHt @ aF gAE o T8 W @ ST '9 w7 e
P AR I W T F M T AT QWA AES) & @ @ o, Y IR AR i
T gEd € O BY HE AE wea |l R g R o e wwi waft g ek
THR J00e TR, R el W W s A &fF oed & @1 wmie e A
AR O A ERER & §9 IEST TRATE ] TR 0 30 o) @, FAR U O
R dord & 99 IR FNY ) 0P 4R 8] 3D R £ ol 3 8 I8 W UE
ra oA 21 AfFT wrEcR 9% B o @@ ot an @ &1 O wen @) W At A
U6 R T8 e IR U St Ragw o & 9w R aw a@ wrd) @ TEEER
fiz o A dEd-dwS wE R 5 amm A 3 e W few, oA A o
frm ar ST AN gT FX frw 9w OE Ao and| @1 wNiEw e R @ aga
L2 :

"I do not think we ought to be excessively worried about the
dismantling of quantitative import restrictions. In fact, outside
the Indian Subcontinent, the quantitalive import restriction does
hot exist in any part of the world. And some people are saying
that this is a conseguence of the WTO. In fact, it is not a
consequence of WTO. The dismantling of quantitative impon
restrictions flows directly from the GATT since 1947. The GATT
in 1947 forbade the use of qguantitalive imporl restrictions
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uniess you had the balance of payment difficulty.  Uptil 1991,
india had a serious balance of payment difficuity. Therefore, we,
were permitted by GATT rules to impose quantitative import
restrictions.  Fortunately, since 1891, whatever else you may
say about the effects of reforms, the balance of payment
constraint 1s no longer that severe, and as a result now the |MF
refuses thatl India has a balance of payment problem. Therefore,
even if you are not a part of the part of WTO Agreement, you
will have to dismantle quantitative import restriction in import
the light of the improved balance of payment position that has
taken place.”

1. 74E4 fag Sf), 3y g 9@ R ar el o

DR. MANMOHAN SINGH {Assam). It is out of context. | st stand
by what | said. | think | was referring to that point that you made that the
Congress Government  prematurely terminated  quanlitative  import
restrictions. That is not correct because when our Gavernment was in
office, we were confident all the time that we would be able maintain
quantitative restrictions, despite improvement in the balance of payment Ll
the year 2003, It is your Government which for reasons best known to it
succumbed to the US pressure to advance that date to 2001,

ot HR IR 78 @ I T & P & 9 I Tww A I € A
0 T &= &1 3o St R TR FE 2, F UE gig et T9d w8 2 e RErd
Fard? & &9 AT St s AY I FE P oEn o R gF 913 FE &, o ue
ard HE! &) g ¥ 'H @ 57 ard B L. (e

DR. BIPLAB DASGUPTA: Sir, | would tke to add a point on this
. {interruptions)...

SHRI NITISH KUMAR: Flease, | am not vielding .. {interruptions). .
a8 @ aygdt 18 S, 9 srmad o ol anumt e s 2N am am 9 S
gy qra |l g

#9938 91d P g/foY FHe ([ P e v oo v & gy wwvew A
F . G & el qgfard ara o @ @ ddw Jie g @ aRfiles TRE Eg R
AR g 7B R ITER | T 2 R anwe wefelfen Rffewa werw 71 o
ouF @ic o e g2 w1 5 2003 as g o3 formr an, 2003 9@ @R
fear 11 gEAl gRA uRa F 91 {6 w1 A owa d guE @ w3 ae 3 uRk A
A wa & for gwam R R ofd 2 segdian 4 frad o 3 ¥ g aida g2
9T A BE 29 AUN & ¢ BE Wre & fm R omr 2003 @) yEe s W g
@, IfF AP q2 T 29 R 9w @ o1 o) 3w fau dur A8 a1 ww
St B fErgr dedde B g AR g AT e guT Ofiem 9o Wi
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T AR TR & Ruge deaic A wE & Al v @ifefRe R
T ¢ gufog 2003 o ot of R ot a7 gwma ) wd | Ak ol

e F sRo T 2003 g A gy smad I f), or Yow 99 fog dAR BT 9
F dgR T8 gen o, ar e e § ™ AR T8 SwE deaie

TR T AN 9 BT FA THP! WH FET &, WE A JWA 2003

o aid &g oR wadia ¥ T 77 9 & 7w 5 39 2001 9F @
&1

o am HE R gufee o' o o aa aw R &
AT B AP F WA & WIEY, B weol F aER M TEA U DA
2 o '

..(Eg=)... & e § ot e &% g1 .. (aaes)..,
DR. MANMOHAN SINGH: You are distorting the issue.
SHRI NITISH KUMAR: No. | am not distorting. How?

CR. MANMOHAN SINGH: Because, first of ail, the dispute
settlement cases did not take place when our Government was in office. All
this is a subseguent development. Our Government left office in May, 1996,
If your Government cannot present the case well in the internationai fora,
are we 1o be blamed for that?

st et e : N W FE T 27

.DR. BIPLAB DASGUPTA: You did nol argue the case properly
...(intarruptions)...

sft AP = ;B FA TH FE 21 oo ¥ RER 1 sy 3|
) & o1 Saea e 1 w= @ £ T 1 W W a3 @ & e
vgl & & T 21 s ¥ Red & dmaer 2w Rt . (eeR)... &9 18 FR
HeT 21 ...(omEEE)... AfF gF d aw dm A of 76 3 £ L ().

SHRI PRANAB MUKHERJEE: Mr, Nitish Kumar, just one point. We
had an agreement with the European Union. They agreed up to 2003. We
had an agreement with Japan. They agreed up to 2003, How is it that the
USA took it to the Disputes Settiement Body and you could not prevail
upon them? You were fully aware that the WTO Agreement is an umbrella
Agreement; each country enters into an agrgement with their trading
partners. Therefare, we could convince Australia, we could convince Japan,
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we could convince the Eurcpean Union that [ndia would require the
necessary arrangements to have the Quantitative Restrictions up to 2003.
How is it there comes the relevance that afler Pokhran-ll, the USA refused
to give any concession o you? You may say it, you may admit it or you
may not admit it, but this is a hard fact.

A Ao g - 49 791 et @ 6 onTH 7 A we A ) gEfan ae v
v e T AP H/HA I T A AN o § e £, 9% §5g @ 4 o 918
@ £, mﬁtmwﬁmﬁﬁmmmlmﬁﬁa?ﬁ% T
M FE 6 6 Aol & W JUF 9 & T, (F & G Hue Aeadic T B warl
A AUY Fel, WER T 919 81 AN T4 B [F FOw F w-He 55 yag o A
g i a8 7 5 s A e R S T RS e P e ot 3E
Rrfa 81 49 wa P uga O w9 &1 &9 .

sft worm {@ell : o wid.. (Faur)...

SHAI NITISH KUMAR:You have to have the palience 1o listen to
me.

it yorg @l - O e @ Amfireem & S it AMReea & @2 deade
gan - B ] AMfigyE 9t 9.

sft <fkfter guR @ wom S, & JTH @9 FER g e g 'Y @R
&fAe, Sad @15 g wewm | #7 FE1 fF ged R 3 9 99 & 99y 9@ B gHet
Faidefey Rivcasm w7 92 & fav 9 99 & w9y A7 | 59% 91§ 98 &R g
AT el W) AR WA wa & @d W 6 FAT § Fg AU gon, 99 a1 3 T 6
| W) SR " g8 2003 &Y ag g7 & W S dLal. @) 7 1997 ¥ Adterd
g R o9 I8 NG g, 99 gES A aiRer REge deemic d mm w4
e feaue deede d T @ S9% A BN & 9% 48 eg Imf %
wieRfea RiGwea 2003 a& 9 Hdeme el €1 w9 78 AN{YeE gan ok Jad
arq oy gHE! 15 7l @ ge 2001 a@ freftl gafoe 97 s w6 ol
¥ wort g el gan @ RN g9 A gen, IR 99 owa SR #id @ A
mlgﬁmﬁwmﬁWIﬂwmﬁWwﬁmmél
..(S0EEF)... JUGHRAY HEIgY, A9 g¥l 91 Ari on @t aiRe) W A 8) % uw
U Bt &G 3 AN AR gEI AIG [AYBR F UEl A A Ul |

Fgwvmeasy (o 91 wieT BIH) ¢ anwd uy @Y A an At 2
sft Hfter gmre : a9 o BE v B, 6 & Ty g,
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gl gl & aR ¥ o9 &7 FE O 4 9 5 wmag sy A 39 Al B A &
AT AT HY @ &1 R 2w B f gEd 9§ rerd 69l 27 9 Ue-&) 9aral
3 g 2y iR RS & a9 & €, am 39 dey # el tand
T &7 g g & &) E Raw 9 @ amar 2w € O g aud! g
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ff weepR Mo #R IE | WElSu, 99 AW WA T al ARl g wY IR &
A freft Twvd 2, 999 W it B YE BRI EH WM % e & A ®
¥R 98 2 ofss gay 2 § & R angig ) v@ 2
FrEo 2 f6 gm M Pr o & Ak ERIE
facran 21 990 fRufy & qure &
wE dF g3 #0 2, iR ar s Raga ot mit |
A ALTEE gan R gE 21 TEER B AEErS ga, s RfE gan 210 S wem
EY O RT3 e g AQ uraeEia sn o, L
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¥ | gA) G¥F Fe g1, ARG & o S R Slee Mg ®ew g, awi g @
F wilg & g gw a3 TR OERIRET 1 GTH 9ar & | S 9 AR 9T

R B e | 3adl G @ Sfed I3 e A ad @) Iuel T A awrm
and AfFa fsr ff 7z wiegio¥e @ @R E awm @ st e &m wvd g o
R e TR da B givd oW F IR H Y IRY QA 98 B W J giee gevdva
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At s gad ag M R g T B E @ R A A seH :
T e ENW AEEE ol 7 wEar 21 end veger AR € ofdw sgadd
asad HPRE 9 2, S S ® Y @ Seve ot el e R o) ax
o &) @A B) 9 g9 AT qrEEE, T &S

T IUTel JE] 21 W uR S198 I 45 wRdEe 21 g wR s fia
frmt o & @ g8 =E A FEE A I T S &) A SEE & 9y @)

it wear & f el IR 2w F Fa 7 a1 & ok #W 39 avg i fra A8 am
271 I goftas gFaE & Al 3 sea g 5w 2 e R w8 oftoe. g &
IH W ANA FHEA B WA B8 H g4 e w2 5 wew 3 3Ee ey o
w3 faof = form & =0ifF 39 e & Fiotn o & for aros @A e o) 3w
q B e &, ena €, I9% wry Tt e 38 foly e o wea &) 39 oxe
g 2|

f5y g% WY TH AA A A AR e & ofE odad § oy axe @
gH A B9 &F, &9 A @1 A1 ueiR e efey ot giwer wrEn amuwst i yvE arg
) Y, gn @t A @ U I eMe g I O ofTfdwer 28 § wgdeE 'R #, 99
STel TR et EWRT UEe © & SRt on, SR gy areft a9 g9 e, od T oy g
o1, g9 A A ggrant e & an, AW W @ o R, e wfie w1, A w5 @
o1 Wi}, & oM A gEF gg 7 60 ufawa | wEw 39 v 4 AR 3 s
ofl, ]gaTl &7 @l o 80 wNie! R e v¥F = g o1, 80 wdge fkm un
B §T97 TEW U o, 3O 80 wde o ma 4 fics o aieeh fics widw
deY N Afe difdwe 3R Tdue, 39 W W TREC ol 9198 3T, s9a q¢1 e 70

276



[28 November, 2000] RAJYA SABHA

8.00 P M.

wHT frar T fretlew wr o1 ofRT wREE, IEH FHA 41 RS §§1 B 70 AT
) = Wm W g KT AT A I, IWa! 791 7 80 wde Rl dudts.
P MY TXCE g WX 45 g &1, §9 U 91 dean 75w fhmi e aw R
w2 04 agea & P R 'R aril A T @3 g9 dEi $ AR § ff gw 0w
fam fear S gwar & af%A anw Y arfig A St §VE B, 98 U -0@ HQH IO 9
E & gl efsel sy e ¥ SIRY o, SUE #H9 ¥9rd | R Trewd et a
e o s e fiord ft aft | ot g feg wwn B, ot s AT afre g
¢ 3% e &9 Orl 3 @ R T ag Rege s ave ¥ R e afs o avE
# 3rR g g ard @ @ dIR @ @ A, A ge B PR @ wem @) g
T FI? @ I/ A f o snud? xarm ot fE e Wign @ Sud grg ged &
NY awars BRf &, 9 U 1 Fon U1, & € U HHr F goolt IS gan TadE o
& ey d| TN F A ¥ 9 T wig wvd € wfae 9@ T @ & a aw
¥ oam e &, ouw @ At o ar ad) o Wiy apd) 9 aw Reeds
aseH 2 AP v 3l @ @ g oum @ gE & B @ A AgR) B R
W#WW.WWMW# AR IFF a ITER 100 WA
qﬁmhmlmmmw 4. g N g, wxaet e ) ?) g4
TRE | A "va R, gEd ¥ & S N @t on ?ﬁ?%ﬁrﬁ?mﬁwaﬁéquw
AT wmem A &Y 2 AR e R A Aoe T I <L @ ' oA 2 fem R,
Maﬁmtﬁwmsﬂﬂmaﬁﬁfﬂﬂmaﬁ?maﬂﬁmﬂﬂ%@mﬂ
Y R gol F F e, ara s F mmélwm%wwﬁw

i1y

IE™ ?lﬁﬁﬂ%ﬂﬁﬂﬂgﬂﬂ?ﬁ?ﬁswmélwmaﬁaﬁﬁ
g A2y aflv s A4 & g9 9 9 @) Aed FY [Ed & L (FEes)... 9T |
g8d ¢R-g¥ @ Al 9@, W -g¥ & Rww AE | 9Rt R g-grew wwy gan & R
e 78 8 e 2, wrErE § R weRe gon 21 oMY e A w5 3
wEE - e A gv ¥ 99 A9F R Big 2 @ e 45 A 9 Ay
AN A FRA HT IR &) AU A B F RE | TE g fF O ReaY s
T g &, AR I AA-I@ AE g, mmmmalwmwﬁw

roidt ymriRAe & foo am il afk 9ud Ry 99 gueET ) T 9@ ¥9a
2 gaarofe feo o @ &) od) E), woR A uF 9w R W nee & of 4w
Fel e &y @ & Agensw m v 1997 o oo we e R oo,
@qﬁgaﬂmlmggasmwwmmﬁmw%mwm

Ft oz &, 3R gevAT 9 T SRy W) ey v Enn fF gw wre
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vdh Jdl ode o= ol & ford e fF aifle " @ e reeie @ e te mntee
TP 4 T A1 TE I W g9 IS JERET I SEEE 8 o e 3

g ) g AE &, T wdaRe & dR-adien &) oo ® $9 Rread wrd e
IED! Bl TR B B3 3 Ay g2 o gEs ¥ A B ) o e @ Y
afF yEgRde & oo amat ot ¥t o & AR = e @ et v & R
oot § fl g BY-amfea wesdl & % W oAss £, g8 odfda & Anmm 9@
TRIRHe & o™ &d & I¥ tae &l i § $ew age W @ & afde ang
et ave © Urd ¢ fF T o fafiee i dafad &, 99 gw & 5
A O grgide 4€1 Y Td | uaaRiT & Hdde e & aR R B & ok
A g W) 7 A ft wifF el AP @ A B H W e F
a7 o, A IRA= =2 A, Ao A G @ o wrEm § R v & gmm
& w1 eRamf=y an 1 ot JIWFe BT ! 38 N Aor wflm= @1 w1 &1 ur T
T IAIEH qg B &1 ¥R s & o 9T w1 99 vEr 2, vy ag vEr R P
Fflen & pv wogl § S T8 8 @ 2 IS ger R 1w f wer gan ¢ oiw
TR H N s v TR g8 ft 8| 59% wer R 1 fafefrs dafad ), we
AETq B F @ ft, T WA # I T @m aiv 39 ded F v gr &

%

mtrémﬁh ma@ﬂ?ﬁzmm mm%ﬁaﬂwﬁaﬂ?mﬂwm

I &9 oA F FIM B 7R € 3R §EF foU wAR @ w5 of o worm &) 39S
w17 3R darae Y ft g9t g 2 FE 7F w9’ Al &) 8 8w e
e, Wregfm BATER S e e 20 e wierw we = B dfs eft-af
MR amId e F e st @ &
W Mt W @ @ &) zafen 99 o wat @ & o o o ool @ T 5w
f&m ¥ s F59 Jow AN | RFOYY <@ A o ad 99 gy wul & frafye o
FE & R & 47 31 .. (=Ew=)...

OR. MANMOHAN SINGH:  You have talked about procurement, |
think, this is the first time when the highest official of the Food Corporation
of India goes to Punjaty at the beginning of the procurement season and
says: "BO per cent of the produce of the Punjab farmers is unfit for
procurement.’
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Iaaareas (oft T vidwe H¥E) | Iov w2 7 o) gan 2

DR. MANMOHAN SINGH: There is no demand for Punjab rice in
the rest of the country. This 15 what caused the acute panic among the
farmers of Punjab. The owners of shellers and the traders 100k advantage
of that. The farmers, in sheer panic, soid their produce to these private
traders. The same produce, later on, was sold by unscrupulous persons to
the official agencies. So, Mr. Minister, | charge you. You may say whatever
you feel like. | do not under-estimate the difficulties of storage. You have
not created this storage problem. But this is the first time in the history of
India when the highest official of the Food Corporation of India goes and
threatens the farmers of Punjab, and the result was that the farmers had to
wait in the mandis for two weeks. There was nobody to procure their
foodgrains.

R Hefre AR ¢ A7 09 A B A Iard f AR 3w wEw A RANEDE
THAFH ¥ #9 A I ¥ B Ot @ o 3| ared wer & fF 9ad @um
24 & AR s Ufe aman afft TRt F @i forar T 9@ wiende ool @Y fRm
T & g @ O o At Rde F v vl A 3w Rvws o=t 5 dhm
N oy A 21 ame A e G € 5 ue ehifgiRa ffsh o1 @ odleeay @
T€l 2, safg ar™ &Y 3T Fa & §9 39 deg PPED @ Ao @ifs oedl sioet
Rl &0 3R 3R R 97 3 ¥ea | oft sree 59 9§y R L. (smanE). .

SHRI PRANAB MUKHERJEE: Mr. Minister, this point was raised
yesterday and we expected thal when you will reply to the debale, you will
ask your colleague !¢ clarify the position. ... ({interruptions)... Why did you
not ask him?

MAfr g s s adf T A R 2 R & o 3w w ¢ &
I Wt 8 91

SHRI PRANAB MUKHERJEE: This was a matter where
procuremen! is not taking piace. There is a serious charge made by the
Leader of the Opposition. The comman sense demands that you will find it
out from the Minister concerned. At least, you could give the assurance that
you have told him to look into the matter. Yesterday, when this question
was raised on the fioor of the House, you werg present here,

sft fiefter e ) B A SIEER) fich @ 99 v @ waie &
HH W PP TN W, TE A T g g, A ol & R A o 9| @ sad i
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Aecd g 7o) 3O} daftg o waE ol g B @ wd) AT e o 9@ SorE
I9d) A ' Rgie o @ oy s am &1 oY #91 9% & &% ¥4 & v 3§
e Ot 98 Ao T oo ¥

Sraaes (s o view B - Al 5 off o R & ar A o
wRem ) aE 1 7 fRfa ?)

it Rw g ;. aE o el & 99 feew 9 ST e ¥ o
Wmﬁﬁsmﬁaﬂalmtmﬁmmwmmmm
F et @ ' B oo R} s € o f o AR A Premaa &) 2
Wﬁlnﬁmﬁﬁzﬁqﬁ%ﬂ%ﬁﬂﬁmﬁ%mwwﬁimm
R¥eoaYa 3 oreva srfti 78 (& o SveR & A ) serR A sm 2
fedgomEo = B wikw | 50 ar ¥ e ey # foan 2, 399 e wt 351 &)
afFa Q-dm e madde w Rura, @ o T & R = & o E )

SHRI PRANAB MUKHERJEE: Your Government works it in
compartments. Every Ministry is independent. The Government has no
common icea.

ot fw o - oz o d1 41 & 5 aad wER N T il gF a9 &
st ¥ o o, e s g oA B 0w ® T ownl e wanm o
.{interruptions)...

SHRI PRANAB MUKHERJEE: It looks fike that. ...(inferruptions). ..

MR oR ot Im R I@ WA T R wE B
défta W B v 3 =Y or s o 78 T 2 owF A A WS
gl fod Ay arr ooRa wwE @ wEAa F aEw N W | T g g T
= O ... (srmr). ..

SHRI PRANAB MUKHERJEE: Everybody in the House will agree
that when this issue of..({interruptions)...

sMiffrpr. amMidafNsgt P xR}
veieE ) @ R E

SHRI PRANAB MUKHERJEE: No, no; my point is totally different,
Mr. Minister. You cannot simply run away like this. No, it is not fair,
...finterruptions}...

SHRI NITISH KUMAR: What is your point?
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SHRI PRANAB MUKHERJEE: My point is this. An issue was raised
about the procurement. The procurement is leading to suffering; it is
causing harm to the farmers. As a Minister, you have to protect the
interasts of the farmers. A very vital point was raised by the Leader of the
Opposition, that the farmers were forced to. sell their produce to the
unscrupulcus {raders, and it was caused because of the unguarded
utterances or the deliberate utterances of a high official. And you are simply
repeating that..(/nterruptions)... After 24 howrs, you have come with the
reply. You are not answering ...(Interruptions)...

SHR!I NITISH KUMAR: | do not have the spectic allegations.
..{interruptions)... ¥ T® & T WA @ AAER) TR TW SuAw A& 2 AN
wfifres o ¢ 39 fag dife B Rais s R e a5 gl ) gow 4 @
3G |

SHRI PRANAB MUKHERJEE: Simply, you cannot go on speaking
whatever you want, and we have to listen to hat. ...finterruptions}...

SHRI NITISH KUMAR: [ don't have the specific allegations. How
can | answer, Pranabda? ...(interruptions)...

SHRI PRANAB MUKHERJEE: You cannot treat the House like this.
... finterruptions)...

SHRAI NITISH KUMAR: You said, *As an administrative Minister,
you ciarify the position.® ...{interruptions)...

SHRI PRANAB MUKHERJEE: You cannot treat the House like this.
...{interruptions)... That is simply not possible. ...{Interruptions)...

SHRI NITISH KUMAR: He has raised a specific point.
..{Interruptions)...

SHRI PRANAB MUKHERJEE: Why are vyou angry?
..(interruptions)... Why are you so angry? ...(Interruptions)... We have every
right to ask a question, and if you behave in this manner, there is no point
in staying. ...{Interruptions)... It you behave in this manner, there is no point
in listening to you.

sh eftw e amu gAY A A ara gE R L (wmET)..

SHRI PRANAB MUKHERJEE: Simply, you cannot aliow yourself
that just whatever you say. we will just have to listen, and we cannot seek
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clarifications. ...{Interruptions)... Sir, the Minister is too arrogant and simply,
in protest, we are walking out.

SHRI S. PETER ALPHONSE: We also walk out.

(At this stage, sorme Members ieft the Chamber)

ST (o) o TiEme ) gl A=) o, Rer wrer B 2
AT AT e B 21 oy GHg A TEA ¥ U W4 e 2, fky avor &)
wnffes Rrda) el 21

st fidfw e . TR Ruafadt o A o a0 &) 5= w
Wfhfrs FaTd qo1) 99§ oo ¥ [ Fe 6 396 wEe dag e 39 3o
Ffdca RoialRad & o & F8 ) 39 989 ¥ oF R IEeRw &M e
. (=ER)...

DR. 8IPLAB DASGUPTA: Sir, | do not understand this. Nitishii, |

want 10 ask a simple guestion. ...(fterruptions)... | want t0 ask a simple
qguestion. ...fInterruptions)...You have angered so many people, not me
alone. .{interruptions)... Just simply you have made restrictions.
..{Interruptions)...

SHRI R. MARGABANDU: Sir, he is simply repealing everything.
...(interruptions}... He has no! answered the guestions raised by any of the
Members here, A very vital question has been raised by the Leader of the
Opposition, No answer has come. Every Minister shirks from his
responsibility. There is no joint responsibility. ...{Interruptions})... | also walk
out.

(At this stage, the hon. Member left the Chamber)

DR. BIPLAB DASGUPRTA: | am making a distinction between our
balance of trade posittion and our balance of payments position. Qur
balance of payments position s better. ... /nterruptions)...Our baiance of
trade position has improved. The whole idea about making the quantitative
ristrictions was..(interruptions)... They were not allowed by the quantitative
restrictions because our balance of payments position has improved. Now,
the balance of trade paosition has also improved We are working on
Dorrowed monay. e haisnce of payments position has improved, the
foreign exchange position nae :mproved because we have borrowed money.
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...(fnterruptions)... If you look at the balance of trade, the export is less than
import.

Iaareay (sh 1 view ) ¢ o 9w W e

DR. BIPLAB DASGUPTA: No, he did not answer my question.
...finterruptions). ..

SHRI O. RAJAGOPAL: 3ir, he cannot go on speaking like this.
...(fnterruptions). ..

SHRI SANGH PRIYA GAUTAM: Let him finish. ...({interruptions)...

DR. BIPLAB DASGUPTA: You did not argue your case properly,
You are repeating ...//Interruptions}. ..

AN HON. MEMBER: Sir, what is this going on? ...finterruptions)...

SHRI V.P. DURAISAMY: Sir, et him seek clarifications.
...{Interruptions)...

DR. BIPLAB DASGUPTA: He has not answered specifically what |
asked. .. finterruptions)...

s e AR . |1 AR € dF WA HE| . (=|FU)... TR HaTA
Jore it iR 99 o¥ Regis 7 fFm oo L (=),

SuaaTes (off W WHET HIIE) © A F wmgm ww dfifaom)

DR. BIPLAB DASGUPTA: Qur balance of payments position has
improved. ...{Interruptions)... He has made a claim that our balance of trade
has improved. ...[Interruptions)... He has made a claim which is not
correct. ...finterruptions)...

IuHTeas (st w1 vimY FE) ¢ v wEw g L (EEEE)..
it firera gy - oA & TR R

Iuwategs (s T W) Bif) ¢ aw 3R, =R anh g wEt w2
...(sgaam)..,
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DR. BIPLAB DASGUPTA: He has not properly answered ouwr
questions, ...(Intermuptions;... We are staging a walk out in protlest.
..{Interruptions). ..

(At this stage some hon. Members left the Charmber)

s 7w uW, AEIAfoaT (FIETE) D g AT Al gA S| g9 A I9E g &
foro 42 &1 ...(=magm)...

Iunwrean (st T wiwY W) - g WA S L (srEers) . v og
AT | ... (=), A o1 A |

SHRI N. K. PREMACHANDRAN: The Minister is helpless.
Lnterruptions)...  There is no  solution 1o this  tragic  situation.
Lnterruptions)... | am also staging a walk oul in protest. ...fInterruptions)...

(At this stage the horn. Member left the Chamber)

SHRI MANOC.) BHATTACHARYA (Wesl Bengal) : The Minister has
not replied to the questions properly. ... (interruptions).... | am also staging
a walk out in protest.

(At this stage the hon. Member left the Chamber)
SoaHens (3 T U BHNSE) - A 58 S s g v )

sf Hflw Pwr . suaME WERY, & RAge 39 49 S WS § 9 6
2 TR g f a1 & Al 2, REE miwide gan @ ok U aeTE b ar
¥ 3R B W H wAfre a1 gF 2, SuF daw o WAfew s dad w59 Aeigy
2 | 3uF e AR B R O F R sofaes RuagifiRfad & & 9 @ 3
ATl 9, BY Wige W oA @ g ARE) @ wefda Ad @ fFa 49 wme 3 g
T gard e 91 a7 k) g7 AW A fF gawede 3 vfidenr feawea R @
2 3R olcd AT 3 UiEaAR @ 9t a8 Rawg? wdl o2 1@ &) Igd
ot ofes godwede &, Uigdc TavEHE 2, Uidc sadwede d &M o Wy B e 2
fd a2 a2 o1 gAdeHe A &1 M idsl N <@ A v g fF qursfa o
FRUNT AT FE W 2 9TE dF ufave v uEde e W & ok 97
yferera fra & ag gadvede 2 e ereu-diee A @ i o1 &Y
w7 i ofie pededy op wal 2| dfiea wivdwy v gEdwede gH
valtarry WY ) gidsis & @R wrR O ge ad Tt 2 vfieeer & gwad e
A A9 ¢, wo & Bt A e O 2 TS T Y @Ew B R gHe W
Myfrevy B, ap @i Redtwe adf o 2 16 R & a3 F Rsaen dwn wvor @d &<
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% dX U W S UB! a) HY TTED &) TP ude BY UV & U@ forer o dumaE
T AR IR TEF TN F I R P I T NI A WA £
dgrd & e T @ o fFar 5 afte | ot am R
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HUHE) qgM o &) 8 oA 2F & weatEelE o aret € s 5w
AT WY TR @ T4 WA B TING 20 FIve FR a3 &1 SEN
a2 folt dof @), FlamRfza 8, eXe™ FITRTET &, ¥eda! 1y e
wfsird) Rretfl) a1t fegeam 9 26 witea sl sfaas = 50 omw
wed 4 ua-fed o aftreaw ¥ 60 sra suy @ O 39 WER 9
g oirl % &g fag &1 Y = A = @ FET 39 9e il d @
AT 27 @ ) 0 WY FE Bvd 'Y qEm fRuc * wq
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HITRT A E FRE g3 oW [ AT F) wran | gAel Wi e £ BF O 9e
P T e FNd e ¥ U9 amd 21 av fRafdy wive g uam 3 w5 o
= N avie sy @1 BT v ﬁmaatrﬁ?ﬂ'aﬁésﬂ? gET Tgvma oft TE 2
q:}»gqga:c}g;gauﬂaﬁgma?aé,mﬁﬂwaqwﬁzﬁ%ﬂlsaﬁm a2
ey &1 39 vE ofie s ofieeay ot € 98T AT g g9 vE ) Tud
WA @ I Ul TFT R, OBX ST o) RN UH IEA B 5] O b HTRE g& a &)

1 g AT W AR FN 3HE e e T ) fham JeEl o) & qa |
rATTE Soll B gn for) Todadt el & Ay &6 @) A9 $ HG R,
vfRle o witeen gegflet & Al Y9 e B 2 §W ' g uReiE &
ar ggd & A fay arfd @m sy ww 3@ w13 s & oag dew g2 A A
woit o T 14 faams & 3w F oo vw & o ok @ wREaY @ aem
B9 g MR wR o b A e w o g O R o ek o=
oA A e 3w R oY HEER & & g9 B9 HWT i 9@l uv @ | g9 A
w3 f& M frpfa 2w & 2 oy ghend werd eRm 391 59 s 4 T gue-
Iuz dva ¥ wE afehd) # ge 2 T A g9 9hEd B ser Wi 2 3w @i @
&0 T 7 T amd e wen sin Rl afsrd mra &7 i e dea g
Tleg 8 Wh| Hibe URTH & 98 9qaoW Fag el 2 fF fRemadie s o aian
qe A JR e 2ot &1 aom 9% 32| Wde T &1 wadd & 5 o grane
ger vEl & a1 wn fm g wen W @@ o @a U oad @57 wive i |
T forg IR Aagdl ¥ omim e fE taam? AEEdl mw awt. vl sifew
oferdt weran | g vraard Gl adl 2d o sHieT @9e e e @) WeNd T4 2
sty &w ol aferdt 23 € 9 " & agg A9 21 safdqu e aw w1 & a8 g
¥ ga ITd v &I, el 2m & g o Rar w3 39w |9 oA &
Fveh Ty " Fn Jrfe v avEd] e o e @ 9% §EE ROV 91X g9IER e
MY e & 3N vy g fram s gwd oo weeE g9 g of € I Em aarnad
¥ taE & gsfdefdl woams 21 39 o A ) PR gFaa aan @ ek Sud
fou T B omres e B AT i g BRmoee wve W e v mEam 24 &
For Ao &1 I[E TeW & BIh §9 W WSy Ffadt $Y9 F¢ v T aE W
Al BT sad otsfade@dl gerd & o gele=a wiza }, awd gn &ie w1 A
AemfEa 2w wierd] oerr, vwRd afen we S @ g 9 e ggl T8
HIUT, FRT AL 39 Awl o ofT ) gm ot an 39 2w engd & v el RBen g
g ONTH g8 Y@ 21 I & Ul S b wHirg R Wy A hed e R =@ & el
R T WY oy § A e @ U e dar Frar & #ig fou-fou wed 9
a2 gl ywaEw ° iyl megfinn 2 s g e Em A FT FT TR R s
W FEW o o AW eTH gl 9E o0 fRamE & dEadt & fere g
fored oft g A = Y @1 R oW AR T G g Wl e &3 HY Rd-d
<9 @l giea R R & Bres £% A A
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it e A 2w e @ & & f5 v7 vm 71 Rwa & ik 7o
 FE ) &F W N fideara Wil § L (@EeE)... w4 @Pn @ O ol
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The House then adjourned at thirty-one minutes past six of the clock,
til eleven of the clock on Wednesday, the 29" November, 2000.
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